
 

t[THE MINISTER OF FINANCE (SHRI T. T. 
KRISHNAMACI LARI): Yes, Sir. As was 
explained to the Committee, the main reason 
for the delay in completion of investigations 
has been the non-cooperation of the 
managements of the companies concerned 
with the Inspectors. The managements 
withheld from the Inspectors books and papers 
relevant to the investigations and also did not 
comply with their requisition:; to appear before 
them, 0n one technical objection or the other. 
Further, in quite a few cases, they entered into 
litigation with the Inspectors dragging them 
from one court to another. 

Legislative steps are being taken to enlarge 
the powers of the Inspe-ctors. It is hoped that 
these amendments, the Government decision 
already taken that as far as possible only 
departmental officers be appointed Inspectors, 
and the constitution of the Company Law 
Tribunal, would lead to an improvement in 
the position.] 

t [BUILDINGS FOR   OFFICES   OF   PUBLIC 
UNDERTAKINGS 

719. SHRI B. N. BHARGAVA: Will the 
Minister of FINANCE be pleased to state the 
reasons why buildings are not being 
constructed by Government for the offices of 
the public undertakings located in Delhi, 
Calcutta, Bombay and Madras for which an 
annual rental of Rs. 87-78 lakhs is being 
paid?] 

ttTHE MINISTER OF FINANCE (SHRI T. 

T. KRISHNAMACHARI) : While the idea of 
common buildings for public sector 
undertakings is attractive, there is 
considerable difficulty in implementing it due 
to shortage of building materials and lack of 
suitable sites. It has not been possible to 
construct buildings to meet even the 
requirements of Central Government offices.] 
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t ("INCREASED    USE OF    HINDI    IN THE 
MINISTRY OF WORKS AND HOUSING 

720. SHRI V. M. CHORDIA: Will the 
Minister of WORKS AND HOUSING be pleased 
to state what special steps have so far been 
taken by him to increase the use of Hindi in 
his Ministry?] 

  



 
3673 Written Answers [ 30 SEP. 1964 ] to  Questions     3674 

 



3675 Written Answers        [ RAJYA SABHA ] to  Question* 3676 

 

t[THE MINISTER OF WORKS AND 
HOUSING (SHRI MEHR CHAND KHANKA):   
The  following  steps  have 

t[ ]   English  translation. 

been, taken  to  increase  the    use    of Hindi 
in this Ministry and its offices:—- 

1. Secretariat of the Ministry.—(1) Hindi 
Noting has been started in 9 Sections on 
selected subjects and up to a certain level 
where the bulk of the staff and officers have a 
working knowledge of Hindi. 

(2) 7 Hindi typewriters have so far 
been purchased  for use    in    various 
Sections. 

(3) A Hindi Cell has been created for 
translation etc. 

(4) A Hindi reading room has been 
started. 

(5) Translation of the prescribed forms in 
Hindi is being undertaken by the Central Hindi 
Directorate and by the Hindi Officer in  the 
Ministry. 

(6) Those who have not completed Hindi 
training are being nominated for training in 
batches.    Lower Divi- 

i sion Clerks and Stenographers are also being 
sent for training in Hindi typewriting and 
Hindi Stenography. 

(7) Letters received in Hindi are 
replied to in Hindi a5 far as possible 
and in all cases Hindi is used in cor 
respondence with class IV staff. 

2. National Buildings Organisation.— (1) 
One Hindi typewriter is available in the 
Organisation. 

(2) Copies of forms and headings of 
Registers along with Hindi Translations have 
been sent to the Central Hindi   Directorate  for   
approval. 

(3) Officers and staff are being spared for 
learning Hindi and for training in Hindi 
typewriting and shorthand. 

(4) All correspondence with States, which 
have adopted Hindi as their official language is 
done in Hindi. 

(5) All letters received in Hindi are 
generally replied to in Hindi. Hindi letters 
received from non-Hindi speaking States are 
being replied to In-Hindi with English 
translations. 
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(6) Hindi noting has been introduced 

in two sections. 
(7) All correspondence with Class IV 

employees is done in Hindi. 

(8) Books on technical subjects are 
being written/translated into Hindi. \ 
Technical articles and publications are 1 
brought out in Hindi. Hindi talks regarding 
construction of buildirgs and allied matters 
are broadcast from all India Radio. 

(9) Production of films with con-men 
tary in Hindi/regional languages, is being 
arranged. 

3. Land and Development Office— 
(1) One Hindi typewriter has been 
purchased for use in the office. 

(2) Specimen forms and headings of 
registers have already been sent to the 
Central Hindi Directorate for translation 
into Hindi. 

(3) One Stenographer is geting 
training in Hindi stenography, 6 Lower 
Division Clerks in Hindi typewriting and 
34 officers    have    joined    Hindi 
Classes. 

(4) Hindi letters are replied to in 
Hindi, as far as possible. 

4. Directorate of Estates.—(1) One 
Hindi typewriter is in use. 

(2) Out of 90 standard forms tran-
slated into Hindi, 32 have been 
printed/cyclostyled. 

(3) 58 persons were deputed for Hindi 
Typewriting training oui of -which 16 
have qualified. Six more are still under 
training. Two persons have been trained 
in Hindi shorthand. 

(4) Training facilities for Hindi 
typewriting/shorthand are not available at 
the Simla sub-office. Two members of 
the staff of the Calcutta office have 
passed the Hindi typewriting test and one 
is undergoing training. 

(5) 53 Officials have passed Hindi 
Pragya Examination.    125 persons are 

yet to be trained in Hindi. Persons 
belonging to sub-offices are also under-
going training in Hindi. 

(6) Communications received in Hindi 
are replied to in Hindi. 

5. Department of Eooplosives, Nag- 
pur.— (1) 16 persons are under train 
ing in Hindi. 28 have a working 
knowledge of Hindi. 

(2) One has passed the Hindi type-
writing test. Three others have also been 
trained. 

(3) As far as possible Hindi letters are 
being replied to in Hindi. 

6. Office of the Chief Controller of 
Printing and Stationery.— (1) There 
are 8 Hindi typewriters in the Head 
quarters office and in the various 
Presses. 

(2) 581 forms have been sent by the 
Presses and Offices for translation. 

(3) 37 officers have been trained in 
Hindi typewriting/shorthand. 287 are yet 
to be trained. 

(4) 436 persons have received Hindi 
training and 1375 are to be trained. 

(5) Letters received in Hindi are 
replied to in Hindi as far as possible. 

(6) Printing arrangements for Hindi 
material exist in Eight Presses. Other 
presses are being equipped to handle 
Hindi work. 

7. Central Public Works Depart-
ment.— (1) 5 Hindi typewriters are in 
use. 

(2) Correspondence with Hindi 
speaking area-s is being done in Hindi as 
far as possible. Hindi letters are generally 
replied to in Hindi. Circulars, letters and 
endorsements, etc. are sent to subordinate 
offices in bilingual form. 

(3) Members of the staff for whom 
Hindi training is obligatory are   being 
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deputed for training in Hindi in batches. 
Officials are also sent in batches for 
training in Hindi shorthand/typewriting. 

(4) C.E. forms and registers were sent 
for translation and printing. Proofs of 
these forms have been received back. 

(5) A Hindi Cell is functioning in the 
Central Office under an Executive 
Engineer, who looks after the Hindi 
Work in addition to his own duties. One 
Clerk knowing Hindi typing and a 
Stenographer knowing Hindi Shorthand 
are working in this Cell.] 

 
t [PROGRESS OP LAND REFORMS 

721. SHRI V. M. CHORDIA: Will the 
Minister of PLANNING be pleased to state: 

(a) what suggestions have so far been 
given by the Committee constituted under 
the Chairmanship of the Minister of 
Home Affairs for reviewing the progress 
of the land reforms in the States; and 

(b) what action has been taken on the 
suggestions referred to in part (a) above?] 

 


